fITEMNO. 2 0 1 COURTNO1O SECTI ONXA

SUPREMCOURTOFINDIA
RECORDO-PROCEEDI NGS

Peti ti on ( s ) for Speci al Leav e to Appe al (Civil ) No( s) . 11051/ 2006

(Fr omthe judge me nt and order dated 21/0 2/2 0 0 6 in WA No. 14 2 2/ 2 00 4
of The HGHCOURT OF KERALAATERNAKULAM)

THE NEWBUS STANDSHOP OWNNERSASSN. Peti tioner ( s)
VER S U S
CORPORATI ONOF KZH KODE & ANR Respondent (s)

(Wt happl n( s ) for directi on s and praye r for interi mrelief and
office repor t ) (For Final Dsposal)

Date: 24/0 7/2 0 0 9 Thi s Peti ti onwa s called on for heari n g toda vy.
COR AM :
HONBLEMR JUSTI CEMRKANDEYKATJU
HONBLEMR JUSTI CEASOKKUMMARGANGULY
For Peti ti oner ( s) M. Anoop G Choud h ar y , Sr. Adv.
M. K Vijay an, Adv.
M. Ait Pudussery, Adyv.
For Respondent ( s) M. K RaRd hadhakrishnan, Sr. Adv.
M. B.B. Sing h Adv .
M. P.V. Dines h, Adv. (N P)
UPO N heari n g counsel the Cour t made the follo wi ng
ORDER
List thismat t er on Tuesd ay , the 25t h August , 20 0 9 .
(A ay Kr. J ai n) (I'nd u Sat
ijoa)
Cour t Maste r Cour

t Maste r



